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(Third Lok Sabha) 
I, the Chairman of. the Committee on Private Members' Bills and 

Resolutions having been authorised by the Committee, present on 
their behalf this their Thirteenth BepO.rt. 

2. ~e Committee met on the 25th February, 1963 to consider allot-
ment of time to the Resolutions set down in the List of Business for 
Friday, the 1st March, 1963. 

3. 'Ihe Members wh<Jle resolutions had been included in the List of. 
Business for the 1st March, 1963 had been invited to present their 
views on the resolutions before the Committee. Shri Harl Vishnu 
Kamath attended the sitting. 

4. The Committee recommend the allocation of time as follows:-
(1) Resolution regarding Prohibition. 2 hours 
(2) Reeolution rega:rding Class Ill and IV 1 hour 

employees. 
(3) Resolution regarding I.NA personnel 
( 4) Resolution regarding Defence of India 

Rules. 

NEW Dm.m; 

1 hour 
1 hour 

S. V. KRISHNAMOORTHY, RAO. 
Februt1'1125,1888 • 
PfuilgUna. 6, 188i (Se11C4) • . 
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